
CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI
Customs, Service Tax & Anti Dumping Branch

WEEKLY DISPATCH STATEMENT
FROM 18-10-2021 TO 22-10-2021

-

s, APPEAL NO. FINAL ORDER NO. DATE OF ORDER DATE ON WHICH ORDER

NO.
RECEIVED FROM THE.PS SENT FOR DISPA TCH

TO HON'BLE PRESIDENT
IMEMBERS

1 STI53015/2016 5184812021 18/1012021 22/1012021

2 STI5868312013 5186912021 18/1012021 22/1012021

3 STI5287912015 5187112021 18/1012021 22/1012021
----

4 STI50505/2016 5187812021 18/1012021 22/1012021

5 C/50891, 50904, 51879-5188212021 18/1012021 22/1012021

50916 -
5091712020

Mise ORDERS

1 C/50019/2020 50113/2021 18/10/2021 22/10/2021

2 C/52317,52324- 50121-50123/2021 18/10/2021 22/10/2021

52325/2019
3 C/50927/2020 50125/2021 18/10/2021 2211012021

up'oade d In PDF format on the CESTATwebsite Immediately after signature of the Hon'ble members on the same clay for the parties and public at large

Thus all the Interested parties and other information seekers under R.T.I Act may download these orders from CESTATwebs


